JI TEM NO 52 COURT NO. 12 SECTI ON | VA

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).14862/2004
(From the judgenent and order dated 11/05/2004 in MA No. 904/2004 of H GH
COURT OF M P AT | NDORE)
DHARI WAL | NDUSTRI ES LTD. & ANR Petitioner(s)
VERSUS
MS. MS. S. FOOD PRODUCTS Respondent ( s)
Wth appln(s) for exenption fromfiling OT.,pernmission to place list of dates and event and p
ermssion to file addl. documents which were not part of the records of Courts bel ow and perm

ssion to place Addl. docunents on record and pernmission to plead addl. facts and to file addl.
grounds and prayer for interimrelief )

Date: 11/10/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. P. S| NGH
HON BLE M. JUSTI CE P. K. BALASUBRANMANYAN

T

or Petitioner(s)
Ashok H Desai, Sr. Adv.
Arun Jaitley, Sr. Adv.
R F. Narinman, Sr. Adv.
Arun Mohan, Sr. Adv.
Jai deep GQupta, Sr. Adv.
Saneer Parekh, Adv.
Lalit Chauhan, Adv.
Suneet Lall, Adv.
Meenakshi Ray, Adv.

for Ms.P.H Parekh & Co.

FSSSSSSSS

for UOI. Ms. Bhakti Pasrija, Adv.
For M. V.K Verma, Adv.

T

or Respondent (s)
Ram Jet hmal ani, Sr. Adv.
.U N. Bhachawat, Sr.Adv.
. Gopal Subramani um Sr. Adv.
Mukul Rohatgi, Sr. Adv.
Abhi shek Si nghvi, Sr. Adv.
Ashok Garg, Sr. Adv.
Vi kas Si ngh, Adv.
H. P. Singh, Adv.
. Anmit Bhandari, Adv.
. Vinod Bhagat, Adv.
ss Anrita Narayan, Adv.

M. Sushil Kr. Jain, Adv.

=5533393%5%
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. Sonal Joshi, Adv.

. Rohit Nagpal , Adv.
.Priya MPuri, Adv.
.P.R Ml a, Adv.

U N Coel, Adv.

Al ok Bhachawat, Adv.

UPON hearing c

Li st on 29th Cctober,

SUSHVA  (ASHA JCSHI)
COURT MASTER

. Vi bhav Srivastava, Adv.

Sanj eev Sachdeva, Adv.

ounsel the Court made the follow ng
ORDER

2004 at the bottomof the list.



